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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NO(s). 1453 OF 2005
RANJI THAM Appel lant (s)
VERSUS
BASAVARAJ & ORS. Respondent ( s)
(Wth appln(s) for directions and office report)
W TH

CRI M NAL APPEAL NO. 1700 OF 2005
(with appln. for stay and office report)

Date: 20/10/2011 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE AFTAB ALAM
HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI

For Appellant(s)

AR 1453/ 05 M . K.T.S. Tulsi, Sr. Adv.
M. S. Ravi Shankar, Adv.
M. Ravi ndra Si ngh, Adv.
M. Yamunah Nachi ar, Adv.
M. Sar at h, Adv.

AR 1700/ 05 M. @urukrishna Kunmar, Adv.
M. B. Balaji, Adv.
M. A Prasanna, Adv.
M . Subranmoni um Prasad

For Respondent (s)
M. Nagendra Rai, Sr. Adv.
M. Ranakar Dash, Sr. Adv.
M. G Sivabal amurugan, Adv.
M . Ani s Mohd., Adv.
M . L. K. Pandey, Adv.
2

UPON hearing counsel the Court nade the foll ow ng
ORDER

Hear i ng concl uded.
Judgment reserved.

(N. S. K. Kanmesh) (Sneh Bal a Mehra)
Court Master Court Master



